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R.D.Shukla and 5 others ;._-.-.-._,: ’ Aﬁg‘ﬁmntm ;
X ‘
Union of India and 2 others ... Respcndents.
Hon'ble Ajay Johri,Al
,,,i. Hon'ble G.S.Sharma,]JM -
\ (Ry Hon'ble G.S.Sharma,JM) ' F)

For judgment see our judgement of date passed

in Orginal Application No.213 of 1988 - R.D.Shukla and 5 others Vs. ) -
e —

Inion of India and 2 others.
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Dated 28th April,1989
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